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THB MINISTER OF PETRO
LEUM, CHEMICALS AND FERTI
LIZERS (SHRI H. N. BAHUGUNA):
(a) As per the Schedule approved by the 
G'vernment Mathura Refinery is to be 
mechanically competed by the end o f 
1979 an(3 ready for commissi* ning by 
April, 19^0. The implementatt n < f  the 
Pr ject is keeping to the schedule and 
as on date the above target date of com
missioning the Refinery appears quite 
feasible.

(b) Vanous pgencicj of the U.P. 
Government hPve been in touch with 
IOC Project authorities for setting up 
of ancillary and downstream indu: tries 
based < n Mathura Rcfineiy. In view « f 
the type and design of the Refinery, no 
ancill wy indu' try cun solely depend up n 
the needs f the Refinery. Accordingly, 
the setting up > 1 an ancillary complex 
f  r the refinery was n't f> und fer.'ible. 
Mathura Refinery will produce petroleum 
products such as nrnti r gast lire, ken - 
sen**, <.viati n turbuu fuel, high &peed 
diesel and furnace 1 ii. The Refinery will 
also produce seme rc'idufll products 
(1 >w sulphur h**avy 3tock/h< t heavy 
stock which is already earmarked ;.s 
feed stock t 1 the fertilizer plants at 
Nangal, Bhatinda and Panipat. Tw > 
units f r the mmuficturing < i Csrb n 
hi ick based *>n a pr 'duet called clarified 
ii h ive been p.- 'p sed; one at Ghaziabad 

m th* private sect< r and an ther undci 
tnc U.P. InJustml Dcvcl pnient C 1- 
pi-a‘1 tn. In ift«'r the manufacture 
>f rn't r gj'ohne and ..ftcr meeting

11 - r-quirem’nt '1 f ’ tiliz'T plants, e x it
ing it  under cw nuction, any Turplm 
Nipth-i becomes t\ailabU , thi . vcrue.1 ■ f 
utibzati n i f  such surplus N» ptlii; will 
be exploded.
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Rail link between Oral and Phaphund 
Via Jalaunuarlya

3936- SHRI MADHAVRAO SCIN- 
DIA: Will the Minister o f RAILWAYS 
be pleaded to state:

(n; whether it is a fact that Late Shri 
Lai Bahadur Shsstri the then Minister 
o f Railways had assuud the pec pie c f 
distiict Jalaun f. r linking Orm t( Ph;,- 
phund via Jalaun-Auiiya in U.P. by o  n- 
structing a new tailwty line;

(bj if so, what steps Govcrnm.nt have 
taken in the matter;

(aj whether Government are aware 
that there is no other rail line which 
cm caWr to the need < f  this area; and

(d) if s >, what steps Government pro- 
p 'se to take to construct this line in 
view of its importance f< r movement 
of passengers and goods to the biggest 
two main Mandis of Jalaun and Auriya ?

THE MINISTER OF RAILWAYS 
(PROF. MADHU DANDAVATE): (al 
and (b). G  ̂ vemmcnt are not aware of any 
assurance having been given by Late 
Shri Lai Bahadur Shastri regarding cons
truction < f  railway line frcm Orai to 
Phaphund. However, a traffic survey 
for construction r f  a railway line from 
Orai to Jalaun was undertaken in 1957- 
58.

(c) and (d). Due to paucity o f funds 
it will not be possible to consider cons
truct! mi of railway line between Omfcnd 
Phaphund at this Stage.




